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1 State Tax State NA 04.08.2020 2634219428 603276504

Tax Dues, 
Penalties 
and 
Interest NIL NA ‐ NIL NIL NIL 2030942924

asked for 
bifurcation and 
calculation only up 
to 02.07.2020 
(liquidation 
commencement 
date). However no 
response was 
received

Annexure‐5
Name of the corporate debtor: City Tiles Limited ; Date of commencement of liquidation:02.07.2020.; List of stakeholders as on: 22.08.2020

List of operational creditors (Government Dues)
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